ITEM NO.33 COURT NO.3 SECTION III-A

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

CIVIL APPEAL NO(S). 3743/2024

THE STATE OF UTTAR PRADESH & ORS. Appellant(s)
VERSUS

COMMITTEE OF MANAGEMENT ADARSH GRAMIN VIDYALAYA
SONAKPUR HARTHALA & ORS. Respondent(s)

(IA No. 99618/2024 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 211603/2023 - INTERVENTION/IMPLEADMENT)

Date : 09-09-2026 This matter was called on for hearing today.

CORAM
HON'BLE MRS. JUSTICE B.V. NAGARATHNA
HON'BLE MR. JUSTICE R. MAHADEVAN

For Appellant(s) Mr. Harish Pandey, AOR

For Respondent(s) Mr. A. K. Yadav, Adv.
Mr. Kedar Nath Tripathy, AOR
Mr. Dharmala Yadav, Adv.
Mr. Abhishek Chakraborty, Adv.
Mr. Anil Kumar, Adv.
Mr. Arun Kumar Yadav, Adv.
Mrs. Kavita Choudhary, Adv.
Mrs. Ranjana Pathak, Adv.

Ms. Kiran Ahlawat, AOR

Mr. Ashwani Kumar Upadhyay, Adv.
Ms. Nidhi, Adv.

Ms. Kumari Kanishka, Adv.

Mr. G. C. Verma, Sr. Adv.
Mr. Mukesh Verma, Adv.

Mr. Kamal Kumar Pandey, Adv.
Mr. Pankaj Kumar Singh, Adv.
Mrs. Vatsala Tripathi, Adv.
Mr. Shashank Singh, AOR

Mr. Om Narayan Pandey, Adv.
Mr. Dhurva Shankar Mishra , AOR
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ggﬁﬁg@ Mr. Satyajeet Kumar, AOR
Reason =1 Mr. Prashant Shukla, Adv.

Mr. Suyash Srivastava, Adv.



Mr. Abhishek Tiwari, Adv.
Mr. Vinayak Sharma, Adv.
Ms. Savita Singh, Adv.

Mr. Alok Sinha, Adv.
Mr. Satya Mitra, AOR

Mr. Jeewesh Prakash, AOR
Mrs. Ritu Dubey, Adv.

Mr. A. K. Yadav, Adv.

Mr. Kedar Nath Tripathy, AOR
Mr. Dharmala Yadav, Adv.

Mr. Abhishek Chakraborty, Adv.
Mr. Anil Kumar, Adv.

Mr. Arun Kumar Yadav, Adv.
Mrs. Kavita Choudhary, Adv.
Mrs. Ranjana Pathak, Adv.

Ms. Kiran Ahlawat, AOR

Mr. Ashwani Kumar Upadhyay, Adv.
Ms. Nidhi, Adv.

Ms. Kumari Kanishka, Adv.

Mr. Shiv Sagar Tiwari, AOR

Mr. Shashank Tripathi, AOR
Mr. Anand Kumar V, Adv.
Mr. Aditya Tyagi, Adv.

Mr. Dipesh Dwivedi, Adv.
Mr. Anurag Bhardwaj, Adv.

Mr. Chand Qureshi, AOR

Mr. Gaurav Yadava, Adv.

Mr. Vijay Kumar, Adv.

Mr. Sundeep Pandhi, Adv.

Mr. Mohammad Usman Siddiqui, Adv.
Mrs. Aisha Siddiqui, Adv.

Ms. Sakeena Quidwai, Adv.

Mr. Mohammad Salman Siddiqui, Adv.
Ms. Tasleem Siddiqui, Adv.

Mr. G. C. Verma, Sr. Adv.
Mr. Mukesh Verma, Adv.

Mr. Kamal Kumar Pandey, Adv.
Mr. Pankaj Kumar Singh, Adv.
Mrs. Vatsala Tripathi, Adv.
Mr. Shashank Singh, AOR

Mr. Akshat Srivastava, AOR
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Upendera Kumar Mishra, Adv.
Bindu Mishra, Adv.

Dinesh Kumar Mudgal, Adv.
Anupam Kumar, Adv.
Akhileshwar Jha, Adv.
Pooja Singh, Adv.

Randhir Kumar Ojha, AOR

Sriram P., AOR

A.k.yadav, Adv.

Dharmala Yadav, Adv.

Abhishek Chakraborty, Adv.
Hosiyar Singh Yadav, Adv.

Velmurugan T, Adv.

P Raja, Adv.

Ramavath Balaji Naik, Adv.

Shreya Gupta, Adv.

Shamsher Singh, Adv.
Ranjana Pathak, Adv.
Kavita Choudhary, Adv.

Aryan P Nanda, Adv.

Amrendra Kumar Mehta, AOR
Ranpal, Adv.

Anita Mahapatra, Adv.
Gunjan Kumari, Adv.

D N Ojha, Adv.

Satyajeet Kumar, AOR
Prashant Shukla, Adv.
Suyash Srivastava, Adv.
Abhishek Tiwari, Adv.
Vinayak Sharma, Adv.
Savita Singh, Adv.

Kabir Dixit, AOR

Amit Kumar Singh Bhadauria, Adv.

A K Yadav, Adv.

Sumant Datt, AOR

Dharmla Yadav, Adv.
Hosiyar Singh Yadav, Adv.

Shamsher Singh, Adv.

Aryan P Nanda, Adv.

Abhishek Chakraborty, Adv.
Kabita Choudhary, Adv.
Ranjana Pathak, Adv.

Satya Prakash Narain Tripathi, Adv.

Shiv Ram Pandey, Adv.
Sandhya Pandey, Adv.
Rashi Agnihotri, Adv.



Ms. Preetika Dwivedi, AOR
Mr. P. Srinivasan, AOR

Dr. Vinod Kumar Tewari, AOR
Mr. Pramod Tiwari, Adv.

Mr. Bhoopesh Pandey, Adv.
Mr. Vivek Tiwari, Adv.

Ms. Priyanka Dubey, Adv.

Ms. Harshita, Adv.

Mr. Jitesh Sharma, Adv.

Mr. Jagadish Kumar Jha, Adv.
Mr. Sudhakar Dubey, Adv.

Mr. Manindra Dubey, Adv.

Mr. Bharat Bhushan Mishra, Adv.
Mr. V S Dubey, Adv.

Mr. Hanumant Singh, Adv.
Mr. Sachin Singh, Adv.
Mr. Prathvi Raj Chauhan, AOR

UPON hearing the counsel the Court made the following
ORDER

List the Civil Appeal along with the applications on

14.10.2026.
(RADHA SHARMA) (DIVYA BABBAR)
ASTT. REGISTRAR-cum-PS COURT MASTER (NSH)
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